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BEFORE THE REG STRAR M K HANJURA

Petition(s) for Special Leave to Appeal (O No(s) . 14074/ 2014

BACHAN SI NGH & ANR Petitioner(s)
VERSUS

GRAM SABHA & ORS Respondent ( s)

(with office report)

Date : 17/03/2015 This petition was called on for hearing today.

For Petitioner(s)
M. Vivek CGupta, Adv.

For Respondent (s) Ms. Firdouse Quth Wani, Adv.
M. Sunny Choudhary, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER

File not received.
Li st again on 12.5. 2015.

(M K HANJURA)
Regi strar

Signature Not Verified

Digitally signed by
Madhu G over

Dat e: 2015.03.18
11: 33: 55 CET
Reason:



